MINUTES OF THE MEETING NO.01 (2020-21) OF EXPORT FACILITATION COMMITTEE (EFC) HELD ON 01.06.2020 at 3:00 PM, Udyog Bhawan,
New Delhi

Meeting No. 01 (2020-21) of EXIM Facilitation Committee {EFC) held under the Chairmanship of Shri Vijay Kumar, Addl. DGFT on 01.06.2020 at
3:00, Udyog Bhawan, New Delhi to consider the applications for export of ‘restricted’ items.

2. The following members attended the meeting:-

(l) ShriVinod Kumar, Technical Officer, MoEF&CC {SU Division)
In attendance:
(1) Shri Arunoday Goswami, Joint DGFT
(i)  shriNitish Suri, Dy. DGFT
(iii)  shriRam Paul Singh, FTDO
3. Altogether 288 applications (including 27 deferred cases) were considered by the EFC, out of which 238 cases were approved,
including 107 cases were approved on post facto basis, 1 case was Rejectedand remaining 49 cases have been deferred due to want of

comments/NOC from the concerned administrative Ministry / Department or information from the applicants is awaited.The decision of the
Committee is indicated in the tabulated statement given below:

DEPTT. OF AGRICULTURE COOPERATION AND FARMES WELFARE (DoAC&FW) (Seed Cases)

S. No. Name of the Firm File No. Item Description Date of Decision of EFC / remark
receipt of
application
. Seeds -santalum Deferred due to want of
TSP ',*I°§'s'e"' 50032/AM20 | album(sandalwood 11.05.19 | comments/NOC from DoAC&FW and
amii Radu tree) NBA.
Rejected as DoAC&FW are not issuing NOC
East west seeds 50154/AM20 Onion seeds 15.10.19 regarding export of Onion Seeds due to low
India Pvt Ltd onion seed production in
the country.

Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-IV(25 1*
EXIM-EXPORT-8) dated

Bayer BiosciencePvt 50244/ AM20 Hybrid Rice (Paddy ) 05.02.2020 30.03.2020 export license was issued
Ltd seeds to the firm.

EFC has approved the case on EX-Postfacto
basis.

Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-IV( 251%
EXIM-EXPORT-9) dated

Bayer BiosciencePvt Hybrid Rice (Paddy ) 30.03.2020 export license was issued
Ltd 50245/AM20 seeds 06.02.2020 to the firm.

EFC has approved the case on EX-Postfacto
basis.




Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-IV( 251%
EXIM-EXPORT-6) dated

Bayer BiosciencePvt Hybrid Rice (Paddy ) 30.03.2020 export license was issued
5. Ltd 50246/AM20 seeds 06.02.2020 to the firm.
EFC has approved the case on EX-Post facto
basis.
Based on the comments received from Dfo
AC&FW vide OM No. 1-131/2019- SD-IV( 251%
EXIM-EXPORT-10) dated
Bayer BiosciencePvt Hybrid Rice (Paddy ) 30.03.2020 export license was issued
6. Ltd 50247/AM20 seeds 06.02.2020 to the firm.
EFC has approved the case on EX-Post facto
basis.
Approved on the basis of comments/NOC
Hybrid Rice (Padd . .
7. UPL Ltd 50249/AM20 seyeds ( v) 07.02.2020 received from DOAC&FW vide OM No. 1-
128/2019 SD.IV (248™ Exim-4) dated 02.01.2020
Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-IV{ 251"
EXIM-EXPORT-4) dated
PHI Seeds Private Hybrid Rice (Paddy) 30.03.2020 export license was issued
8. Limited 50253/AM20 seeds 12.02.2020 to the firm.
EFC has approved the case on EX-Postfacto
basis.
Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-IV({ 251"
EXIM-EXPORT-7) dated
Bayer Bioscience Hybrid Rice (Paddy ) 30.03.2020 export license was issued
9. Private Limited 50257/AM20 seeds 17.02.2020 to the firm.
EFC has approved the case on EX-Postfacto
basis.
Based on the comments received from D/o
AC&FW vide OM No. 1-131/2019- SD-Iv{ 251"
EXIM-EXPORT-7) dated
VNR Seeds Private Hybrid Rice (Paddy ) 30.03.2020 export license was issued
10. Limited 50260/AM20 seeds 22.02.2020 to the firm.
EFC has approved the case on EX-Postfacto
basis.
Based on the comments received from D/o
AC&FW vide OM No. 1-130/2019- SD-IV( 250
EXIM-2) dated 06.02.2020
Nath Bio- Genes 50263/AM20 Hybrid Rice (Paddy ) 26.02.2020 export license was issued to the firm.
11. (India) Ltd seeds
EFC has approved the case on EX-Post facto
basis.
12. | Aradhana Trading 50349/AM20 Non Basmati Rice in 06.03.2020 | Based on the comments recejséd from
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Paddy Other than seed
quality

D/o AC&FW vide OM No. 1-79/2015-SD-IV  {Pt.
-V}  dated 28.04.2020
export license was issued to the firm.

EFC has approved the case on EX-Postfacto
basis.

13.

PHI Seeds Private
Limited

50352/AM20

Hybrid Rice {Paddy )
seeds

06.03.2020

Based on the comments received from D/o]
ACRFW vide OM No. 1-132/2019- SD-IV( 252™
EXIM EXPORT-3,4 &5)

dated 20.05.2020 export license was issued to
the firm.

EFC has approved the case on EX-Post facto
basis.

14.

PHi Seeds Private
Limited

50353/AM20

Hybrid Rice {Paddy )
seeds

06.03.2020

Based on the comments received from D/o
AC&FW vide OM No. 1-132/2019- SD-IV(ZSZ"d
EXIM EXPORT-3,4 &5)

dated 20.05.2020 export license was issued to
the firm.

EFC has approved the case on EX-Post facto
basis.

15.

PHI Seeds Private
Limited

50354/AM20

Hybrid Rice (Paddy )
seeds

06.03.2020

Based on the comments received from D/o
AC&FW vide OM No. . 1-132/2019-SD-IV( 252™
EXIM EXPORT-

3,4 &5) dated 20.05.2020 export license was
issued to the firm.

EFC has approved the case on EX-Post facto
basis.

16.

Shree Sai Trading

50726/AM20

Non Basmati Rice in Paddy
Other than seedquality

14.03.2020

Based on the commients received fromD/o
AC&FW vide OM No. . 1-79/2015-

S.D.IV (Pt. =V) dated 28.04.2020export license
was issued to the firm.

EFC has approved the case on EX-Postfacto
basis.

17.

Pioneer HI-Bred
Private Limited

50805/AM20

Hybrid Rice (Paddy )
seeds

17.03.2020

Deferred due to want of

comments/NOC from DoAC&FW.

18.

BASF India
Limited

50874/AM20

Hybrid Rice {Paddy )
seeds

18.03.2020

Deferred due to want of

comments/NOC from DoAC&FW.

19.

Yamuna Kumar

50894/AM20

Non Basmati Rice in Paddy
Other than seedquality

19.03.2020

Based on the comments received fromD/o
AC&FW vide OM No. . 1-79/2015-

S.D.IV (Pt. —V) dated 28.04.2020export license
was issued to the firm,

EFC has approved the case on EX-Postfacto
basis.

20.

J K Agri Genetics
Limited

50107/AM21

Hybrid Rice {Paddy )
seeds

20.04.2020

Based on the comments received from D/o
AC&FW vide OM No. . 1-132/2019-SD-1V( 252"

EXIM_EXPORT- /

//JS/
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6) dated 20.03.2020 , received via email on
20.05.2020 export license was issued to the
firm.

EFC has approved the case on EX-Postfacto
basis.

J K Agri Genetics

Based on the comments received from Dfo
AC&FW vide OM No. . 1-132/2019-SD-IV( 252™
EXIM EXPORT-

6) dated 20.05.2020 export licensewas

21. | Limited 50108/AM21 Hybrid Maize Seed 20.04.2020 issued to the firm.
EFC has approved the case on EX-Post facto
bhasis.
22 Pioneer HI-Bred 50148/AM21 Hybrid Rice (Paddy } 27.08.2020 Deferred due to want of
Private Limited seeds comments/NOC from DoAC&FW.
73, Pioneer HI-Bred 50149/AM21 Hybrid Rice (Paddy ) 27.04.2020 Deferred due to want of
Private Limited seeds comments/NOC from DoAC&FW.
)4, Bayer BiosciencePvt 50153/AM21 Hybrid Rice {Paddy ) 28.04.2020 Deferred due to want of
Ltd seeds comments/NOC from DoAC&FW.
Based on the comments received fromD/o
AC&FW vide OM No. . 1-79/2015-
Non Basmati Rice in Paddy S.D.IV {Pt. -V) dated 18.05.2020export license
25. | Birkishor Ray 50182/AM21 Other than seedquality 09.05.2020 was issued to the firm.
EFC has approved the case on EX-Postfacto
basis.
Based on the comments received fromD/o
AC&FW vide OM No. . 1-79/2015-
Gopal Das Pawan Non Basmati Rice in Paddy S.D.IV {Pt. -V) dated 18.05.2020export license
26. | Kumar 50184/AM21 Other than seedquality 10.05.2020 was issued to the firm.
EFC has approved the case on EX-Postfacto
basis.
27, VI\.IR Seefjs. 50189/AM21 Hybrid Rice (Paddy ) 11.05.2020 Deferred due to want of
Private Limited seeds comments/NOC from DoAC&FW.
Based on the comments received fromD/o
AC&FW vide OM No. . 1-79/2015-
Non Basmati Rice in Paddy S.D.IV (Pt. -V) dated 18.05.2020export license
28. | Mahabir Trading 50217/AM21 Other than seedquality 13.05.2020 was issued to the firm.
EFC has approved the case on EX-Postfacto
basis.
Based on the comments received fromD/o
AC&FW vide OM No. . 1-79/2015-
Non Basmati Rice in Paddy S.D.IV (Pt. -V) dated 18.05.2020export license
29. | R.KEnterprises 50219/AM21 Other than seedquality 13.05.2020 was issued to the firm.
EFC has approved the case on EX-Postfacto
basis.
Non Basmati Rice in Deferred p ¢
30. | Tirupati Industries 50221/AM21 13.05.2020 eterre ue to  want 0
Paddy Other than seed comments/NOC from DoAC&FW.
quality
31. | PHISeeds Pyt Ltd 50242/AM21 Hybrid Rice (Paddy ) 16052020 | Deferred due  to  want  of
seeds comments/NOC from DoAC&FW.
32. | PHISeeds Pvt Ltd 50243/AM21 Hybrid Rice (Paddy ) 16.05.2020 Deferred due to want of
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seeds comments/NOC from DoAC&FW.
33. | PHISeeds Pyt Ltd 50366/AM21 Hybrid Rice (Paddy ) 26.05.2020 Deferred due to want of informationfrom the
seeds firm.
34 | PHISeeds Pyt Ltd 50367/AM21 Hybrid Rice {Paddy ) 26.05.2020 Deferred due to want of informationfrom the
seeds firm
Department of Animal Husbandry and Dairyin,
i Deferred due to clarification sought from
35, | JP Flour Mills Pvtltd 50192/AM20 Wheat Bran 25112019 | oo E - -
DoAH&D.
Sagwadi Education Deferred due to want of comments / NOCfrom
& Goushala Public 50227/ AM20 Bovine Emb 10.01.2020 DoAH&D
36. | Charitable Trust / ovine Emboryos o
Enviro Agro Cereal straws madefrom Deferred due to want of comments / NOCfrom
37. Products Private 50239/AM20 wheat barley stem 01.02.2020 DOAH&D
Limited
38. R K Enterprises 50240/AM20 Wheat Bran 04.02.2020 Deferred due to want of comments / NOCfrom
DoAH&D
39, | Sadiya Enterprise 50250/AM20 Wheat Bran 07.02.2020 | Deferreddueto want of comments / NOC
from DoAH&D
40. | Biswanath Sil 50251/AM20 Wheat Bran 07.02.2020 | Deferred due towant of comments / NOCfrom
DoAH&D
Live animal Murrah Milking Deferred due to want of comments / NOCfrom
Buffaloes withcalf DoAH&D
Narwal Dairy 50261/AM21 24.02.2020
41. | Farm Live animal Murrah o
Buffalo Bull
f Deferred due to want of comments / NOCfrom
a2, | AABiotech Pvild 50264/AM20 Rice Bran 01032020 | moprmn
DoAH&D
i i Deferred due to want of comments / NOCfrom
43, | MukeshKumar 50322/AM20 Rice/ Paddy Husk for Boller | 132020 | DoaH&D !
" | Yadav Use { Not for Human e
Consumption )
Rice/ Paddy Husk for Deferred due to want of comments / NOCfrom
44, Gaurav Patel 50360/AM21 Boiler Use { Not for 06.03.2020 DoAH&D
Human Consumption )
Ministry of Environment Forest and Climate Change
SU Division
. Red sanderswood-
45, Rural Artisans 50225/AM20 Handicraft items - 24.12.2019 Deferred due to want of comments / NOCfrom
Craft Center pattaland MOEF&CC (SU Division)
46. | Rati Rajan Impex 50230/AM20 | Red sanderswood- VAP - 19012020 | Deferred due to want of comments / NOCfrom
Confiscated MOEF&CC (SU Division)
47, MK International 50237/AM20 Redsanders wood ~logform- 28.01.2020 Deferred due tq Yv'ant of comments / NOCfrom
Reality Pvt Ltd Pattaland MoEF&CC (SU Division)
48 Pisces 50241/AM20 Redsanders wood —VAP- 04.02.2020 Deferred due to. \'N?nt of comments / NOCfrom
Corporation Confiscated MOoEF&CC (SU Division)
49 Pisces 50242/AM20 Sawn Timber - 04.02.2020 Deferred due to want of information fromthe
Corporation Confiscated firm.
50, Pisces 50243/AM20 Red sanderswood- Logs - 04.02.2020 Deferred due tq \{v;.ant of comments / NOCfrom
Corporation Confiscated MOEF&CC (SU Division)
51. Rocky Red Sandal 50254/AM20 Red sanderswood- Logs - 13.02.2020 Deferred due to want of comments / I\}é-’\:
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1 Exports Pvt Ltd

Pattaland

from MoEF&CC (SU Division)

QOzone Cell
52.
Marine Solutions 50201/AM20 Halon-1301 29.11.2019 Deferred due to want of
comments/NOC from Ozone Cell
53. Approved on the basis of Comments / NOC
received from M/o EF&CC vide letter no.
h lasts Monochioro Difluoro Methane 11/4/2020-0C on 12.03.2020 for export of 500
ChemplastSanmar 50262/AM20 | (Refrigerant R-22 or HCFC-22) | 25.02.2020 | MT Monochioro Difluoro Methane to Countries
Limited signatory to Montreal Protocol by
Chemplast Sanmar Limited.
54. . Monochloro Difluoro . .
Gujarat Fluoro 50223/AM21 Methane (Refrigerant R- 14.05.2020 Deferred due to want of informationfrom the
Chemical Limited 22 or HCFC-22) N firm,
55. Albany Molecular Bromofluoromethane
Research Hyderabad (Export for Feedstock Deferred due to want of
Research Centr 50331/AM21 purpose only) 23.05.2020 comments/NOC from Ozone Cell
Ministry of Textiles
564 National SilkwormSeed 50284/AM21 Mulberry silk worm eggs 17.03.2020 Deferred due to want of comments/NOC
Organization bivoltine hybrid from M/o Textiles.
57] National Sitkworm Mulberry sitk worm eggs Deferred due to want of
50285/AM21 17.03.2020
Seed Organization bivoltine hybrid comments/NOC from M/o Textiles.
Ministry of Petroleum & Natural Gas
58, i0- Deferred due to want of comments / NOCfrom
Spice Jet 50725/AM20 Bio-let Fuel 14032020 | pone /
(Bio-Diesel)
59) Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50878/AM20 Ethanol- HDPE 200LIT 18.03.2020 MoPNG
Limited
604 Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50879/AM20 Ahydrous Ethanol 18.03.2020 MoPNG
Limited
61! Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50881/AM20 99.5% MIN Ethanol 18.03.2020 MoPNG
Limited
62) Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50889/AM20 Ahydrous Ethanol 19.03.2020 MoPNG
Limited
63} Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50909/AM20 Ethanol- HDPE 200LIT 19.03.2020 MoPNG
Limited
64, Godavari Deferred due to want of comments / NOCfrom
Biorefineries 50911/AM20 Ethanol- HDPE 200LIT 19.03.2020 MoPNG
Limited
654 Nagindas Hiralal 50992/AM20 Ethanol 99.50% / Ethyl 20.03.2020 Deferred due to want of comments / NOCfrom
Bhayani Alocohol MoPNG
66, Godavari Deferred due to want of comments / NOCfrom
Biorefineries 51012/AM20 Ethanol- HDPE 200LIT 20.03.2020 MoPNG
Limited
67, panila Chem Deferred due to want of comments / NOCfrom
o 50027/AM21 Ethanol 99% 06.04.2020 MOPNG
Limited
681 panila Chem 50028/AM21 | Denatured Ethanol 06.04.2020 | Deferreddueto want of comments/NOC

from MoPNG
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Limited

69,

Radico NV Distilleries
Maharashtra LTD.

50349/AM21

Denatured Ethanol

25.05.2020

Deferred due to want of comments / NOCfrom
MoPNG

Ministry of Mines

70,

Kings Metals &
Alloys Madras
Limited

50193/AM20

River sand

26.11.2019

71,

Mata AmritanandaMayi
Math

50211/AM20

Natural sand for
research work

12.12.2019

Department of Ayush

72

M/s Jagdish
Commercial Services,
Punjab

50029/AM20

NUX Vomica Seeds

16.06.2019

Deferred due to want of comments / NOCfrom
MOEF&CC (WL Division) and NBA.

DPIT

73.

Agappe
Diagnostic

Limited

50191/AM21

Diagnostic Kit/ Reagents

11.05.2020

Approved subject to under-taking from thefirm.

74.

Agappe
Diagnostic
Limited

50192/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

75.

Agappe
Diagnostic
Limited

50193/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

76.

Agappe
Diagnostic

Limited

50194/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

77.

Agappe
Diagnostic
Limited

50195/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

78.

Agappe
Diagnostic
Limited

50196/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

79.

Tulip Diagnostics
Private Limited

50198/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

80.

Tulip Diagnostics
Private Limited

50199/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

81.

Tulip Diagnostics
Private Limited

50200/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

82.

Tulip Diagnostics
Private Limited

50201/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

83.

Tulip Diagnostics
Private Limited

50202/AM21

Diagnostic Kit/ Reagents

12.05.2020

Approved subject to under-taking from thefirm.

84.

Advy Chemical
Private Limited

50204/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

85.

Advy Chemical
Private Limited

50205/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

86.

Agappe
Diagnostic
Limited

50207/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

87.

Agappe
Diagnostic

50208/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm,

il




Limited

88.

Agappe
Diagnostic
Limited

50209/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

89.

Agappe
Diagnostic

Limited

50210/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

90.

Agappe
Diagnostic
Limited

50211/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

91

Premier Medical
Corporation
Private Limited

50214/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

92.

Premier Medical
Corporation Private
Limited

50225/AM21

Diagnostic Kit/ Reagents

14.05.2020

Approved subject to under-taking from thefirm.

93.

Beacon Diagnostic Pvt
Ltd

50232/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

94.

Beacon Diagnostic Pvt
Ltd

50236/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

95.

Agappe
Diagnostic
Limited

50237/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

96.

Agappe
Diagnostic
Limited

50238/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

97.

Agappe
Diagnostic
Limited

50239/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

98.

Agappe
Diagnostic
Limited

50240/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

99.

Transasia Bio
Medicals Ltd

50206/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

100.

Transasia Bio
Medicals Ltd

50215/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

101.

Transasia Bio
Medicals Ltd

50216/AM21

Diagnostic Kit/ Reagents

13.05.2020

Approved subject to under-taking from thefirm.

102.

Kamal
International
Division of
Gajham Export
Pvt Ltd

50235/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

103.

Eastern chemicalL
& Pharmaceutical
Works

50244/AM21

Diagnostic Kit/ Reagents

16.05.2020

Approved subject to under-taking from thefirm.

104.

Agappe
Diagnostics
Limited

50246/AM21

Diagnostic Kit/ Reagents

16.05.2020

Approved subject to under-taking from thefirm.

10s.

Agappe
Diagnostics

Limited

50247/AM21

Diagnostic Kit/ Reagents

16.05.2020

Approved subject to under-taking from thefirm.

106.

Agappe
Diagnostics
Limited

50248/AM21

Diagnostic Kit/ Reagents

16.05.2020

Approved subject to under-taking from thefirm.




107.

Agappe
Diagnostics
Limited

50249/AM21

Diagnostic Kit/ Reagents

16.05.2020

Approved subject to under-taking from thefirm.

108.

Generic
Healthcare
Private Limited

50254/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

]

109.

Agappe
Diagnostics
Limited

50255/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

110.

Agappe
Diagnostics
Limited

50257/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

111,

Sensa Core Medical
Instrumentation
Pvt Ltd

50259/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

112.

Sensa Core
Medical

InstrumentationPvt
Ltd

50262/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

113.

Sensa Core Medical
Instrumentation

Pvt Ltd

50264/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

114.

Maxwin
Healthcare Private
Limited

50266/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

115.

Tulip Diagnostic
Private Limited

50268/AM21

Diagnostic Kit/ Reagents

18.05.2020

Approved subject to under-taking from thefirm.

116.

CPC DiagnosticPvt
Ltd

50269/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

117.

CPC DiagnosticPvt
Ltd

50270/AM21

Diagnostic Kit/ Reagents

15.05.2020

Approved subject to under-taking from thefirm.

118.

Sensa Core Medical
InstrumentationPvt
Ltd

50273/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

119.

Sensa Core
Medical

InstrumentationPvt
Ltd

50274/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

120.

Sensa Core Medical
InstrumentationPvt
Ltd

50277/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

121.

Sensa Core Medical
Instrumentation
Pvt Ltd

50278/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

122.

Sensa Core Medical
Instrumentation
Pvt Ltd

50279/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

123.

Tulip Diagnostics
Private Limited

50282/AM21

Diagnostic Kit/ Reagents

19.05.2020

Approved subject to under-taking from thefirm.

124.

Sensa Core

50284/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking Q'Sm the
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Medical
InstrumentationPvt
Ltd

firm.

125. i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
3B Black Biotech 50285/AM21 ¢ / Reag 20.05.2020 op ! &
India Ltd.
126.| sensa Core Medical Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
InstrumentationPvt 50292/AM21 20.05.2020
Ltd
127.| Sensa Core Medical Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Instrumentation 50294/AM21 20.05.2020
Pvt Ltd e
128.( SensaCore Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Medical 50295/AM21 20.05.2020
InstrumentationPvt
Ltd
129.| Sensa Core Medical Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Instrumentation 50297/AM21 20.05.2020
Pvt Ltd
130.| Sensa Core Medical Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Instrumentation 50300/AM21 20.05.2020
Pvt Ltd
131.| sensa Core Medical Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
InstrumentationPvt 50301/AM21 20.05.2020
Ltd
1321 Novex Healthcare 50305/AM21 Diagnostic Kit/ Reagents 20052020 | Approved subject to under-taking from the
firm.
133. i i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Beacon Diagnostic Pt | 5349 /AMm21 & / Reag 21.05.2020 PP
Ltd
134.) Eastern chemicall & Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
PharmaceuticalWorks 50313/AM21 21.05.2020
135. i i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Beacon Diagnostic PVt | 5314/AM21 ¢ / Reag 21.05.2020 PP ! &
Ltd
. i i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
136.| Jeev Diagnostic 50318/AM21 g / & 22.05.2020 Pe y ¢
Private Limited
137. Agappe Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
. . 50335/AM21 23.05.2020
Diagnostic
Limited
138.| Agappe Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Diagnostic 50337/AM21 23.05.2020
Limited
139. i i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Beacon Diagnostic PVt | 54338/AM21 1agn / Reag 23.05.2020 PP ) e
Ltd
140. i i Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Beacon Diagnostic Pvt 50339/AM21 g / Reag 23.05.2000 pp j 8
Ltd
141. i ic Ki i _taki i
Lupin Limited 50343/AM21 Diagnostic Kit/ Reagents 25.05.2020 Approved subject to under-taking from thefirm.
142.1 agappe Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Diagnostic 50346/AM21 25.05.2020
Limited
143.] Agappe 50350/AM21 Diagnostic Kit/ Reagents 25.05.2020 Approved subject to under-taking froprthe
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Diagnostic
Limited

firm.

144.

Agappe
Diagnostic
Limited

50357/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

145.

Agappe
Diagnostic
Limited

50358/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

146.

Agappe
Diagnostic
Limited

50359/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

147.

Agappe
Diagnostic
Limited

50363/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

148.

Agappe
Diagnostic
Limited

50365/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

149.

Sensa Core Medical
InstrumentationPvt
Ltd

50368/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

150.

Sensa Core Medical
Instrumentation

Pvt Ltd

50369/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

151

Sensa Core Medical
InstrumentationPvt
Ltd

50370/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

152.

Sensa Core Medical
Instrumentation

Pvt Ltd

50371/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

153.

Sensa Core Medical
InstrumentationPvt
Ltd

50373/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

154,

Merii Diagnostics
Private Limited

50286/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

155.

Meril Diagnostics
Private Limited

50287/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

156.

Meril Diagnostics
Private Limited

50289/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

157.

Meril Diagnostics
Private Limited

50290/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

158.

Meril Diagnostics
Private Limited

50291/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

159.

Merit Diagnostics
Private Limited

50296/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

160.

Meril Diagnostics
Private Limited

50298/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

161.

Meril Diagnostics
Private Limited

50299/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

162.

Meril Diagnostics
Private Limited

50302/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

163.

Meril Diagnostics

50303/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from/thxe
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Private Limited

firm.

164.

Meril Diagnostics
Private Limited

50304/AM21

Diagnostic Kit/ Reagents

20.05.2020

Approved subject to under-taking from thefirm.

165.

Merii Diagnostics

Private Limited

—
50310/AM21

Diagnostic Kit/ Reagents

21.05.2020

hApproved subject to under-taking from thefirm.

166.

Meril Diagnostics
Private Limited

50326/AM21

Diagnostic Kit/ Reagents

22.05.2020

Approved subject to under-taking from thefirm.

167.

Meril Diagnostics
Private Limited

|

50351/AM21

Diagnostic Kit/ Reagents

25.05.2020

Approved subject to under-taking from thefirm.

168.

Maxwin Healthcare
Private0020Limite
d

50360/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

169.

Medsource
OzoneBio

Medicals Pvt Ltd

50362/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

170.

Meril Diagnostics
Private Limited

50372/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

171.

Meril Diagnostics
Private Limited

50375/AM21

Diagnostic Kit/ Reagents

26.05.2020

Approved subject to under-taking from thefirm.

172.

Meril Diagnostics
Private Limited

50377/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

173.

Beacon
Diagnostics Pvt
Ltd

50379/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

174.

Agappe
Diagnostics
Limited

50380/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

17s.

Merit Diagnostics
Private Limited

50381/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

176.

Meril Diagnostics
Private Limited

50382/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

177.

Medsource OzoneBio
Medicals Pvt
Ltd

50386/AM21

Diagnostic Kit/ Reagents

27.05.2020

Approved subject to under-taking from thefirm.

178.

Agappe
Diagnostics
Limited

50388/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

179.

Sensa Core Medical
InstrumentationPvt
Ltd

50389/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

180.

Sensa Core Medical
Instrumentation

Pvt Ltd

50391/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

181.

Agappe
Diagnostics
Limited

50394/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

182.

Eastern Chemical&
Pharmaceutical
Works

50396/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

183.

Arkray Healthcare
Pvt Lts

50397/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from thefirm.

184.

Arkray HealthcarePvt
Lts

50398/AM21

Diagnostic Kit/ Reagents

28.05.2020

Approved subject to under-taking from@%.
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185. Agappe Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Diagnostic 50399/AM21 28.05.2020
Limited

186. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray Healthcare 50398/AM21 [4 / Reag 28.05.2020 pp j g
Pvt Lts

187. B Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 54466/aA0121 & / Reag 28.05.2020 PP y .
Lts

188. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 5461 /AM21 & / Reag 28.05.2020 PP ! &
Lts

189. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 5oa03/Am21 & 1t/ Reag 28.05.2020 ee ! €
Lts

190. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 5q264/AM21 & / Reag 28.05.2020 PP ) &
Lts

191. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 50405/A0m121 & / Reag 28.05.2020 PP y ¢
Lts

192.| Agappe Diagnostic it/ Reagents Approved subject to under-taking from thefirm.
Diagnostic 50406/AM21 28.05.2020
Limited

193. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | 0,07/Am21 & / Reag 28.05.2020 PP Y
Lts

194. Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Arkray HealthcarePvt | co00 0101 g / Reag 28.05.2020 pp j g
Lts

195.| Arkray HealthcarePvt Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Lts 50409/AM21 28.05.2020

196. Agappe Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Diagnostic 50424/AM21 30.05.2020
Limited

197.| Beacon Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Diagnostics PvtLtd 50429/AM21 30.05.2020

198. . Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Denovo BiolabsPvt Ltd | 0435 /Am20 30.05.2020

199. i i ic Ki Approved subject to under-taking from thefirm.
Denovo Biolabs 50433/AM20 Diagnostic Kit/ Reagents 30.05.2020
Pvt Ltd

200. - Diagnostic Kit/ Reagents Approved subject to under-taking from thefirm.
Denova BiolabsPvt Ltd | 50434/AMm20 30.05.2020

201, ; i ic Ki Approved subject to under-taking from thefirm.
Denovo Biotabs 50435/AM20 Diagnostic Kit/ Reagents 30.05.2020
Pvt Ltd

Post Facto Approvals
S. No. Name of the Firm File No. r Item Description Decision of EFC / remark

1. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.

Beckman Coulter
ln(ﬂﬁn E;g\éate 01/99/101/50006/AM21 EFC approved the case on Ex-PostFacto
ited, .
Maharashtra basis.
2. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Yashraj
B|0|t_ei§:t';(:j|°9y 01/99/101/50008/AM21 EFC approved the case on Ex-PostFacto
Maharashtra basis.
3. Yashraj 01/99/101/50009/AM21 Diagnostic Kit/ Reagents Export Authorization issued tothe )
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Biotechnology firm.
Limited,
Maharashtra EFC approved the case on Ex-PostFacto
basis.
4. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Yashraj
Biotechnology 01/99/101/50010/AM21 EFC approved the case on Ex-PostFacto
Limited, .
Maharashtra basis.
5. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Yashraj
Blolt_eChmZ"Ogy 01/99/101/50011/AM21 EFC approved the case on Ex-PostFacto
imited, .
Maharashtra basis.
6. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyP(\Jlr E{Q ical 01/99/101/50007/AM21 EFC approved the case on Ex-PostFacto
basis.
7. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
CPC lgl:tg&gstlcs 01/99/101/50023/AM21 EFC approved the case on Ex-PostFacto
basis.
8. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp(\)/th E{'rducal 01/99/101/50024/AM21 EFC approved the case on Ex-PostFacto
basis.
9. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp(jth Etrg ical 01/99/101/50025/AM21 EFC approved the case on Ex-PostFacto
basis.
10. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyPC\JI:'n E{g ical 01/99/101/50026/AM21 EFC approved the case on Ex-PostFacto
basis.
11. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdVyPS'P E{g ical 01/99/101/50027/AM21 EFC approved the case on Ex-PostFacto
basis.
12, Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltd 01/99/101/50028/AM21 EFC approved the case on Ex-PostFacto
basis.
13. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltd 01/99/101/50029/AM21 EFC approved the case on Ex-PostFacto
basis.
)
14. Aggape 01/99/101/50030/AM21 Diagnostic Kit/ Reagents Export Authorization issued to the / /
14 1/
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Diagnostics

J firm.
Limited
EFC approved the case on Ex-PostFacto
basis.
15. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Dlagnpstlcs 01/99/101/50031/AM21 EFC approved the case on Ex-PostFacto
Limited
basis.
16. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp?lth Etrg ical 01/99/101/50032/AM21 EFC approved the case on Ex-PostFacto
basis.
17. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp(xﬁ{g ical 01/99/101/50033/AM21 EFC approved the case on Ex-PostFacto
basis.
18. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Al hemi
dvypst E{g ical 01/99/101/50034/AM21 EFC approved the case on Ex-PostFacto
basis.
19. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advypsrﬁtrg ical 01/99/101/50035/AM21 EFC approved the case on Ex-PostFacto
basis.
20. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdVyPS:] Etrg ical 01/99/101/50036/AM21 EFC approved the case on Ex-PostFacto
basis.
21. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyPC\Ilth E{Q ical 01/99/101/50037/AM21 EFC approved the case on Ex-PostFacto
basis.
22. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Ad hemical
Vypst Etd ica 01/99/101/50038/AM21 EFC approved the case on Ex-PostFacto
basis.
23. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltd 01/99/101/50039/AM21 EFC approved the case on Ex-PostFacto
basis.
24. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltdl 01/99/101/50040/AM21 EFC approved the case on Ex-PostFacto
basis.
25. Advy Chemical 01/99/101/50041/AM21 Diagnostic Kit/ Reagents

Export Authorization issued to the k
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Pvt Ltd firm.
EFC approved the case on Ex-PostFacto
basis.
26. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltd 01/99/101/50042/AM21 EFC approved the case on Ex-PostFacto
basis.
27. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Ad hemic:
VyPC\JIt Ltdl al 01/99/101/50043/AM21 EFC approved the case on Ex-PostFacto
basis.
28. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemic
vat Ltd al 01/99/101/50044/AM21 EFC approved the case on Ex-PostFacto
basis.
29. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyP(\.“;thEEE ical 01/99/101/50046/AM21 EFC approved the case on Ex-PostFacto
basis.
30. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advypsr Etrcrjncal 01/99/101/50047/AM21 EFC approved the case on Ex-PostFacto
basis.
31. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp%{‘\ E{g'cal 01/99/101/50048/AM21 EFC approved the case on Ex-PostFacto
basis.
32. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical 01/99/101/50049/AM21 EFC approved the case on Ex-PostFacto
basis.
33. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Ad hemical
V)’P(\'Jlt Etd Ica 01/99/101/50050/AM21 EFC approved the case on Ex-PostFacto
basis.
34. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltdl 01/99/101/50051/AM21 EFC approved the case on Ex-PostFacto
basis.
35. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Ltd ic 01/99/101/50052/AM21 EFC approved the case on Ex-PostFacto
basis.
36. Advy Chemical 01/99/101/50053/AM21 Diagnostic Kit/ Reagents Export Authorization issued to the
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Pvt Ltd firm.
EFC approved the case on Ex-PostFacto
basis.
37. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
vat Lt d| 01/99/101/50054/AM21 EFC approved the case on Ex-PostFacto
basis.
38. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
A .
dVyPSP Etnc;‘ ical 01/99/101/50055/AM21 EFC approved the case on Ex-PostFacto
basis.
39. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemi
vat E{g ical 01/99/101/50056/AM21 EFC approved the case on Ex-PostFacto
basis.
40. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advypsthf{glcal 01/99/101/50057/AM21 EFC approved the case on Ex-PostFacto
basis.
41. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdVyPSPEtFQ ical 01/99/101/50058/AM21 EFC approved the case on Ex-PostFacto
basis.
42. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advypsthﬁtrg ical 01/99/101/50059/AM21 EFC approved the case on Ex-PostFacto
basis.
43. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyPSF Etrgl ical 01/99/101/50060/AM21 EFC approved the case on Ex-PostFacto
basis.
44. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
AdvyP(\:th Etrg ical 01/99/101/50061/AM21 EFC approved the case on Ex-PostFacto
basis.
45. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Maxwin
Health&gre Pvt 01/99/101/50063/AM21 EFC approved the case on Ex-PostFacto
basis.
46. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Beacon
DlagnﬁtsélC Pvt 01/99/101/50064/AM21 EFC approved the case on Ex-PostFacto
basis.
_ N
47. Advy Chemical 01/99/101/50066/AM21 Diagnostic Kit/ Reagents Export Authorization issued to the l ‘
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Pvt Ltd firm.
EFC approved the case on Ex-PostFacto
basis.
48. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advy Chemical
Vvat Ltd' 01/99/101/50045/AM21 EFC approved the case on Ex-PostFacto
basis.
49. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
d mi
A vyP?/PEt d ical 01/99/101/50062/AM21 EFC approved the case on Ex-PostFacto
basis.
50. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50067/AM21 EFC approved the case on Ex-PostFacto
Limited
basis.
51. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
3B Black Bio
Biotech India 01/99/101/50078/AM21 EFC approved the case on Ex-PostFacto
Limited i
basis.
52. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
3B Black Bio
Biotech India 01/99/101/50079/AM21 EFC approved the case on Ex-PostFacto
Limited i
basis.
53. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Beacon
DiagnostiC Pvt 01/99/101/50084/AM21 EFC approved the case on Ex-PostFacto
Ltd
basis.
54, Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50085/AM21 EFC approved the case on Ex-PostFacto
Limited )
basis.
55, Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Beacon
DiagnostiC Pvt 01/99/101/50086/AM21 EFC approved the case on Ex-PostFacto
Ltd
basis.
56. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Maxwin
Healthcare Pvt 01/99/101/50087/AM21 EFC approved the case on Ex-PostFacto
Ltd
basis.
57. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50088/AM21 EFC approved the case on Ex-PostFacto
Limited
basis.
58, Maxwin 01/99/101/50089/AM21 Diagnostic Kit/ Reagents Export Authorization issued to the ,
/
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Healthcare Pvt firm.
Ltd
EFC approved the case on Ex-PostFacto
basis.
59. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Beacon
DiagnostiC Pvt 01/99/101/50090/AM21 EFC approved the case on Ex-PostFacto
Ltd
basis.
60. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyps:l E{g'cal 01/99/101/50091/AM21 EFC approved the case on Ex-PostFacto
basis.
61. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Genuine
.Blosys.ter.n 01/99/101/50065/AM21 EFC approved the case on Ex-PostFacto
Private Limited
basis.
62. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
TUIIPPE\)I??_TS stic 01/99/101/50080/AM21 EFC approved the case on Ex-PostFacto
basis.
63. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Advyp(\)’r E{:} ical 01/99/101/50081/AM21 EFC approved the case on Ex-PostFacto
basis.
64. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50092/AM21 EFC approved the case on Ex-PostFacto
Limited .
basis.
65. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Maxwin
Healthcare Pvt 01/99/101/50093/AM21 EFC approved the case on Ex-PostFacto
Lt
d basis.
66. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Beacon
DiagnostiC Pvt 01/99/101/50094/AM21 EFC approved the case on Ex-PostFacto
Ltd
basis.
67. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50095/AM21 EFC approved the case on Ex-PostFacto
Limited
basis.
68. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Dlagnpstlcs 01/99/101/50096/AM21 EFC approved the case on Ex-PostFacto
Limited
basis.
69. Maxwin 01/99/101/50097/AM21 Diagnostic Kit/ Reagents

Export Authorization issued to the {W
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Healthcare Pvt
Ltd

firm.

EFC approved the case on Ex-PostFacto
basis.

70. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Asen;:.t T:g rma 01/99/101/50098/AM21 EFC approved the case on Ex-PostFacto
basis.
71. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50082/AM21 EFC approved the case on Ex-PostFacto
Limited .
basis.
72. Diagnostic Kit/ Reagents Export Authorization issued to thefirm.
Aggape
Diagnostics 01/99/101/50083/AM21 EFC approved the case on Ex-PostFacto
Limited .
basis.
73. Paracetamol APi Export Authorization issued to thefirm.
Meghmani
Limited Liability 01/99/101/50001/AM21 EFC approved the case on Ex-PostFacto
Partnership, .
Gujarat basis.
74. Paracetamol AP} Export Authorization issued to thefirm.
Sri Krishna
Pharmaceuticals 01/99/101/50002/AM21 EFC approved the case on Ex-PostFacto
Limited, Telangana .
basis.
75. Paracetamol API Export Authorization issued to thefirm.
Farmson
Pharmaceutical 01/99/101/50003/AM21 EFC approved the case on Ex-PostFacto
Gujarat Privated .
Limited, Gujarat basis.
76. Paracetamol API Export Authorization issued to thefirm.
Granules India
Limited, Telangana 01/99/101/50004/AM21 EFC approved the case on Ex-PostFacto
basis.
77. Paracetamol API Export Authorization issued to thefirm.
Meghmani
Limited Liability 01/99/101/50005/AM21 EFC approved the case on Ex-PostFacto
Partnership, .
Gujarat basis.
78. Paracetamol APi Export Authorization issued to thefirm.
Dosch
Pharmaceutical 01/99/101/50068/AM21 EFC approved the case on Ex-PostFacto
Pvt. Ltd. .
basis.
79. Paracetamol AP} Export Authorization issued to thefirm.
Dosch
Pharmaceutical 01/99/101/50069/AM21 EFC approved the case on Ex-PostFacto
Pvt. Ltd.
basis.
80.| Zim Lab ri Paracetamol API
im Laboratories 01/99/101/50070/AM21

Limited

Export Authorization issued to thefirm. (7

20

109
y

2(C




EFC approved the case on Ex-PostFacto
basis.
81. Paracetamol API Export Authorization issued to thefirm.
Sun Industries 01/99/101/50071/AM21 EFC approved the case on Ex-PostFacto
basis.
82. Paracetamol APi Export Authorization issued to thefirm.
Indisuan
Pharmaceuticals 01/99/101/50072/AM21 EFC approved the case on Ex-PostFacto
Private Limited i
basis.
83. Paracetamo! AP! Export Authorization issued to thefirm.
P.ara Prpdy ct 01/99/101/50073/AM21 EFC approved the case on Ex-PostFacto
Private Limited
basis.
84. Paracetamol AP| Export Authorization issued to thefirm.
Farmson
Pharmaceutical 01/99/101/50074/AM21 EFC approved the case on Ex-PostFacto
Gujarat Privated basi
Limited, Gujarat asis.
85. Paracetamol AP| Export Authorization issued to thefirm.
Sri Krishna
Pharmaceuticals 01/99/101/50075/AM21 EFC approved the case on Ex-PostFacto
Limited, Telangana .
basis.
86. Paracetamol API Export Authorization issued to thefirm.
Granules India
Limited, Telangana 01/99/101/50076/AM21 EFC approved the case on Ex-PostFacto
basis.
87. Paracetamol API Export Authorization issued to thefirm.
Meghmani
Limited L|ab|||ty 01/99/101/50077/AM21 EFC approved the case on Ex-PostFacto
Partnership, basi
Gujarat asts.
Note :
(i) Deferred cases :Cases shown as deferred imply that approval is pending for want of comments/NOC from the concerned Technical
Agencies or requirement of additional information/clarification from the applicant firm.
(ii) Approved cases: Written permissions for cases approved by EFCis issued by DGFT(Hqrs.) to the firm(s) witha copy to Regional

Authority (RA) concerned, for issue of export license. The applicant are required to submit their application in e-Com system with Regional
Authority concerned alongwith permission letter of DGFT(Hqrs), if not applied earlier, for obtaining export license. No fresh fee is required to be

paid. Please note, as per Appendix 2K of FTP-2015-20, the fee for obtaining export license is Rs. 1000/- only {per application} irrespective of item /
quantity / FOB value etc.

(iii) Approved post-facto :Cases shown as Approved post-facto implies that approval against those cases have already been issued by
DGFT (Hars), with the approval of Chairman, EFC in terms of Para 2.51(c) of HBP {Handbook of Procedure 2015-20). In order to facilitate export,

Para 2.51 gives power to Chairman, EFC to issue authorization in those cases, which have been discussed by EFC at least once in previous meeting
and got deferred, and where NOCs /
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recommendations have been received subsequently from the concerned agency(ies) with no divergence in views. However, such cases, shall be
brought before EFC in its subsequent meeting for approval on ex-post facto basis.

(iv) Dropped.Cases shown as Dropped implies that the firm is not responsive to the queries of DGFT or to the concerned Administrative
Ministry / Deptt. and has not furnished documents/information/ clarification as called for despite reminders. Such cases are dropped from active
agenda of EFC. However, the case can be opened once the documents are received from the firm with fresh date of application.

(v) Rejected. Cases which are shown as Rejected implies that the EFC, after consultation with the Administrative Ministry / Deptt.,
decided not to grant authorisation due to reasons such as, proposal not supported by the concerned technical agency. No further communication
will be issued by DGFT(Hgrs) in such cases. However, the firm can request for review of the decision of the Committee before DGFT.

{vi1) Closed. Cases which are shown as Closed implies that the EFC, after consultation with the Administrative Ministry / Deptt. has decided
to close the case due to the reason that the proposed item to be exported is ‘Free’ as per the present ITC (HS) Export Policy, 2018 and does not

require licence from DGFT. |
ek sk ke ok /
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